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* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CRL.M.C. 3421/2023

SARNALA SREEDHAR
ALIAS SARNALA SHREEDHAR ..... Petitioner

Through: Mr.Mukesh Gupta along with
Mr.Raghav Gupta, Mr.Ishant
Sehrawat and Mr.Harsh Saini,
Advocates.

versus

STATE OF NCT OF DELHI THROUGH SHO POLICE
STATION CRIME BRANCH & ANR. ..... Respondents

Through: Mr.Ritesh Kumar Bahri, APP for the
State.
SI Ravinder Singh, PS Crime Branch,
Dwarka.
Mr.Arjun Syal, Advocate for
Complainant.

+ CRL.M.C. 3466/2023, CRL.M.A. 13032/2023 (stay)

SARANALA SREEDHAR
@ SARNALA SHREEDHAR & ORS. ..... Petitioners

Through: Mr.Mukesh Gupta along with
Mr.Raghav Gupta, Mr.Ishant
Sehrawat and Mr.Harsh Saini,
Advocates.

versus

STATE OF NCT OF DELHI & ANR. ..... Respondents
Through: Mr.Ritesh Kumar Bahri, APP for the

State.
Mr.Arjun Syal, Advocate for
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Complainant.

+ W.P.(CRL) 1482/2023

RAJNISH HANDA ..... Petitioner
Through:

versus

STATE NCT OF DELHI & ANR. ..... Respondents
Through: Ms.Rupali Bandhopadhya, ASC (Crl.)

for the State along with Mr.Akshay
kumar and Mr.Abhijeet Kumar,
Advocates.
Insp. Kamal Kohli, PS-EOW.
Mr.Arjun Syal, Advocate for
Complainant.
Mr.Amit Chadha, Ms.Mehaak Jaggi,
Mr.Atin Chadha, Ms.Munisha
Chadha, Ms.Swati Chawla,
Ms.Aeshana Singh and Ms.Smriti
Shrivastava, Advocates for R-2.

CORAM:
HON'BLE MR. JUSTICE AMIT BANSAL

O R D E R
% 21.08.2023

CRL.M.C. 3421/2023

1. Submissions on behalf of counsels have been heard in part

2. Supplementary chargesheet in FIR No. 295/2022 dated 24th

December, 2022 u/s 408/409/420/467/468/471/120(B) of the Indian Penal

Code, 1860 registered at Police Station Crime Branch be placed on record
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along with the latest status report.

3. Interim orders to continue.

4. List for remaining submissions on 14th September, 2023.

CRL.M.C. 3466/2023 and W.P.(CRL) 1482/2023

5. Submissions on behalf of counsels have been heard in part.

6. Let status report be filed.

7. Interim orders to continue.

8. List for remaining submissions on 14th September, 2023.

AMIT BANSAL, J.
AUGUST 21, 2023
rt
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